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creased two·folds during the last two yt'ars ; 

Ic) whether the licence fee bas been increa-
sed five-folds this month; and 

(d) if 10. tbe reasons for such increase? 

THE MINISTER OF RAILWAY!! (SHRI 
HASUMANTHAIYA): <a) A total licence 
fee of Rs. 8.295 was levied for each year from 
1968 to 1970 on Sodawater stalla at stations on 
the Madras Beach-Tambaram Section. 

(b) No. 

(r) No. except in the calle of the combined 
fruit and Soda water .tall at Tambaram station 
for which the licence fee was increased from 
RI. 600/- to RI. 2750/- per a.tnum with effect 
from 1.4. 1971. 

(d) Arising out of a rcconunendation of the 
Railway Catering and Palllenger Amenities 
Condllitlee. 1967 tha, the licence feel levied 
from the Catering/Vending contracton should 
not exceed 5% of the sales turnover. which 
should be assessed periodically. it hal been 
decided to revise the lirence fee at 2~ % of the 
sales turno\'.,. at the stations on this section. 

p_ .-n.p Ia Non" ....... M ...... 
Ia"a. M ... par." Tripara 

2847. SHRI A. K. SAHA: Will the Mini .. 
ter of IRRIGATION AND POWER be pleased 
to stat,,: 

(a) whether Govenlmr.nt arc "omidering 
any srhrmes for power generation in the north-
eastern area including North Bengal. Mesha-
laya, Manipur and Tripura for overcoming the 
pow .. r shortage in thele areal; 

(b) whether Jaldbaka Hydel Power Station 
which is an important source of Power in that 
area remains c\""ed during monsoon; and 

(c) iflO, the reasons for the same? 

THE DEPUTY MINISTF.R IN THE 
MINISTRY OF IRRIGATION AND POWER 
(SHRI B. N. KUREEL): (a) Tbe following 
power generarion IICheme. hive been taken up 

for execution during the Fourth Five Year 
Plan: 

(i) Packag .. Thermal Plant 
at Chapramari in North 
Bengal 6 MW 

(ii) Kyrdomkolai Hydro 
Electric Project 
(Meshalaya) ., 2 x 30 MW 

(iii) Thermal Extension at 
Namrup Power Station 
(Meghalaya) 30 MW 

(iv) LoktaL Hydro-Electric 
Project (Manipur) .' 2 x 35 MW 

(\') Gumti Hydro-Electric 
Project (Tripura) •. 2 X 5 MW 

In addition to the above. proposals for llet-
ting up of a thermal power ltation with 240 
MW capadty in North Bengal/North Bihar 
have been received from the Weat Bengal State 
Electricity Board/Bihar St~te Electricity Board. 
and are under Icrutiny in the Central Water 
and Power Commi .. ion. 

(b) and (c). During 1969 and 1970 mon-
soons.J aldhaka Hydro-FJectric Project had to 
be dOlled down due to presence of heavy 
quantity of silt. mud and debris in the intake, 
head race tunnel and penstock. Power station 
had 10 be dOlled 10 avoid serioul damage to 
plant and equipment. Further. at the times of 
receding floods. since the barrage Wal not 
complete. the waten uard to rush Ihrough the 
unconstructed portion of the barrage, away 
from the intake. This will not repeat now 
sincr the barrage has been completed. 
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